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& HATAT
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T (FeTree) ATAAFw 2008 it &1=T 20E F T8

FT.. 3103(37).—FvT TALHT 7 ¥ ATAFTH, 1989 (1989 FT 24) UH Tda (Hemg)
Ffarfaaw 2008 (2008 1 1) =0T T8 TATT I ATATHIAH Fgl TAT §) it 1T 20 F i IT-&TT
(1) % 3Tl ST, 99 & T9S, FETEIR, A6 2, @vE 3, I9-9ve (i), arig 20 Frawe 2022 #
TRTTAT TTET TLHT F T GATAT (TS ATE) FT SATEEEAT €T . 3. 4381 (E) ardrg 19 e 2022
(58 =8 =9 T4Tq 3 ATIGAAT Fgl TAT 7), FTT S ATTLAAT & ITa5 AqGAT | [Aag I &
HETY TS & 4o o § f39rw ¥ aRis=T sroid “ar=ieT - STHa< #T AARMqE I fFeqe a3 I 9
F1E T (84.34 kms)” FT T o qRATSHT % AouTed, SIqLeAv, Ye6ge, i T=9rad & o sfem g,
UY ST T SIST 2 o ST9T shT =TorT T o |

Y, I ATALAAT FT O I ATTw A a7 20%F Ft 37 a7 (4) F afiw R{ew g
srferrger Sfesrr (1) (FETTT) Sremia, o 9 ammEm 9= stia “<fFe 9o T i “sf[e aer
TTRE” ¥ ar4@ 15-07-2024 T 24-07-2024 =7 TehTiora 3 = o7 |
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ST, T TTEFRET A7 T U7 g0 o, FeqH ATAFHET T 34 er & gaars & ot ud 3%
ST T a7 20T F SATHAT T AL 1T F7 37 7 2.

AT, I At T gmr 202 A ITART (1) F ATEL0T § TAT TTEHRRET 7 a1 RAare FT
LA T Toqq FL &l g |

AA: AT ha T T, TEAH TR | I (X916 TTH g1 9T ST 3 AT il &mer 20 =l
STLTT (1) BT T&q Thdl FT TR Fd gU, T S0 Fedl g o T08 IUTag oIt # fafafde afe
@ Th ST o oI S7fSie st STusiT |

T 77 T 11T I 36 Ateai=aH o g 202 & ST-4mT (2) % SIaeT ¥ Jg S0 FHdl §
o o= W =9 ATIEFAT & THIAT S I 389 IUag A1 | Ay v qdt e & 176 g

FAT TR § it &9 & a2 St |

A

HETTY TS & A o1l o Sasta 03 e 7 e ¥ TR “Qr=IRT - STHA T ARG TH
AT - A0 A & A A" & Forw (iS5 it ST ATetT S 7 F3=7 A7 396 Agq aterd oawo |

i w T AT FOAGT T AT ﬁ;r/ 73{;?@?‘?; T
Bl owmw | T, @) | @)
1 FFT AT T T AT 41/1’1;‘31/2’ 3.54 0.63
2 TS ST ATEh o TAT 42 3.43 0.47
3 ITEIST Gl AT 45/1 1.06 0.44
4 HAATATE AT ATEH 45/2 2.00 0.44
5 TSI FETH ATEF T TAT 46/1 3.60 0.48
6 ST WETE ATEH 46/2/4 0.88 0.12
7 =0T ETH ATEH 56/1 1.38 0.12
8 FIATTH WETE ATEH 56/3/1 1.42 0.38
9 T WETE ATEH 56/3/2 1.42 0.22
10 | 52/23 | wrerreT I T qEAefT 60 0.78 0.21
11 EIRIECAREEINEC] 61/1 1.51 0.11
12 ATHET STHE [T 65 0.48 0.18
13 I T qEAefT 66 0.69 0.07
14 SEATETE ST ATEH F ZAT 67/1 1.45 0.12
15 AEATETE TSATAT ATeH T TAT 67/2 1.33 0.26
16 TAL HLUAE ATSH T 3AT 68/1 1.21 0.22
17 HERERS NGRS 68/2/1/1 1.00 0.08
18 e TR T 7 Zav 68/2/2 1.49 0.36
19 ATHET $THE [T 68/2/3 1.40 0.26
20 HST THETH AT 7 3q% 70/1/% 1.72 0.07
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HILT =T TSI AT

21 9T TS AT 70/1/@ 0.81 0.03
22 FATH TR ATSH 71/1/2 1.00 0.32
23 HTT T AT 72/1 1.17 0.20
24 AT & ST 7213 1.56 0.11
25 THT AT ATEh 721411 1.15 0.15
26 AfR AT AT 72/4/2 0.81 0.10
27 I FATEATT S 7412 3.06 0.29
28 TISIT FATT ATEF 7 ZT 74/3 0.68 0.14
29 STETST AT AR 74/4/2 0.81 0.11
30 [EERREEEICEPEIE] 74/5 1.86 0.07
447 6.76
¥ Gaw) | @)

1) HHTETE ST FlbT

2) TS SATHET HBT
1 3) TS ATHL FldT 133 0.49 0.05

4) 7% qaTHRT FIBT

5) S AT AT
2 R o AT 134 0.46 0.18
3 SSTATETE ST TTEre 139 ¥y 0.76 0.26
4 LEEEIEEIMERICIE] 139 fr 0.77 0.11
5 [EEIENICEERICIE] 140/1/3 0.65 0.04
6 STERTST FATH TN 140/2 1.67 0.27
7 REMEEEIRICE] 142 1.72 0.03
8 EECIEREEIEIRICIE 189/1 1.16 0.08
9 wroft f2rE arére 189/2 2.02 0.34
10 s EERERIELRICIE] 190/1 &Y 1.50 0.22
11 ERICIERERERICE] 190/1 Tt 0.31 0.14
12 EEICIEAECERICI 190/2 Tt 0.60 0.15
13 WY HETG T 198/1 1.00 0.08
14 H9TT AT HIL 199 1.64 0.07
15 FEATF ATHIT HIL 200 0.24 0.03
16 mﬁg xm R 201 0.21 0.05

1) ATHET qegTd

2) TegTE AT F.AT.F TSETs

Adh
17 3) A% Frarit At 202 0.49 0.09

4) FUITETE IF ATATS ALHIT

IEER]

5) FELIETE |IET Freaor

6) TATSH FAT FrTaor
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21

22

23

24

25

26

7) frarsit =T Hiearor
8) FTaTS AT A
9) TTeIvaE qEehteT AT
10) fArweraTs ey Jaor
11) T FETH a0
12) Tes qETT qAaor
3) JATETE TS HTod
)
)

—_

14) Ffaar = a8

15) FATATE YT FAA0r
16) T AT HHAT
17) 9% &1 Frear
18) 3T &T Frear
19) TETATE UTHT T
20) T g Faw

21) qu=TaTs dequr Fge

T QaTaTs 39g qaa

203

0.52

0.02

e =T Jreaaor

204

0.43

0.17

TtaT TAT qTee

205/1

1.30

0.05

1) FTAT ATILT T
2) FATST AT AL

3) foraTstt argeTa T
4) THETETE ST 7Y

207

1.22

0.16

AHaT HETg ITere

208

0.41

0.06

FraTe fUares arde

214/1

2.46

0.33

o Foger e

214/2/1

1.07

214/2/2

1.06

0.49

TSI Fieg [TH FHTET

215/ 1

0.30

0.27

1) feefa srear 79w
2) foraw faefir W
3) MFe faetiT e

215/9/2

2.18

0.20

T

26.64
(B.3mX)

3.94
(89X

58/23

TR, ST TR qeaeft

38/2/

0.76

0.05

AR ATET T, AT ATET
aeaelt, ST Aree qeaeft, e
Tred g, FETETE 9T

qeesft, TFHTaTE AT Teesft,
ERICIEAERIGRICE

39/1

1.39

0.13

FIETATS ATET Teaeft, TgATE F9a

39/2

1.40

0.25

JEAT TSI T

40/1

1.00

0.05
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5 ST BT T 40/3 1.00 0.06
6 IEREIEEEIERICAE ] 46/31/1 1.80 0.46
7 e s 9rée 46/31/2 1.49 0.37
8 qEATE AT e 47 0.72 0.21
9 [EEREIECIERIEC 45 2.66 0.24
10 ST FoeT et 48/1 2.44 0.16
AATATS T TS, TOTer
11 TeRT9r aesft, fonor werTer aeefY, 48/2/F 1.23 0.30
ST W7 Taeft
12 T TLETT qeasft 48/2/% 1.22 0.44
13 HATATHAT A teT qeaeft 49 1.12 0.02
&g AT, TS I8
14 :::;Tag ’ g 53/1 1.14 0.14
15 ALATATS FeATe Teaeft 54 1.98 0.43
21.35 3.31
¥ (8-32.) (8-32.)
o 92.69 14.01
(8-32.) (8-32.)

[#T1.9.:G197/GOM/PC-JMNR/Malkheda+2VIgs/20E]
AT FHT TS, H&F TeTaF sTtaahrr (FFafm)

MINISTRY OF RAILWAYS
(CENTRAL RAILWAY)
NOTIFICATION
Mumbai, the 10th July, 2025
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 3103(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.0 4381 (E) dated 19" September 2022 published in Gazette of India, Extraordinary, Part
II, section 3 Sub-section (ii), dated the 20" September 2022 (hereinafter referred to as the said notification ) and
issued under sub-section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act,
2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its intention to acquire the
land specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management
and operation of Special Railway Project, namely “Pachora — Jamner with extension upto Malkapur- Narrow
Gauge to Broad Gauge (84.34 Kms)”in the district of Jalgaon in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SLAO(1)UTPH.Jalgaon daily
Marathi newspapers namely “Dainik Punya Nagari” & “Dainik Tarun Bharat” Dated 15-07-2024 & Dated 24-
07-2024 under sub section (4) of section 20A of the said Act;

And whereas, objections were received. Competent Authority has heard the objections and orders have been
passed in terms of Section D of the said act;

And whereas, in pursuance of sub-section (1) of Section 20E of the said Act, the competent authority has
submitted its report to the Central Government.
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Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
“Pachora — Jamner with extension upto Malkapur- Narrow Gauge to Broad Gauge (84.34 Kms)”for 03 village

in the District Jalgaon in the State of Maharashtra.

Area
A La‘n‘d . i L o ’s/0 . Survey According | Acquisition
S | Acauisiton | Village |y, | Land OwnersiOceupiers | "No,T | Tyt | T kren
p Gatt No. Extract (Ha.)
No.
(Ha.)
Pravin Bhaskarrao Garud and | 41/1, 41/2,
! Others 4153 354 0.63
Harchandra Jayaram Naik
2 and Others 42 3.43 0.47
3 Nagraj Dubla Naik 45/1 1.06 0.44
4 Sushilabai Nagraj Naik 45/2 2.00 0.44
5 Varjan Sudam Naik and 46/1 3.60 0.48
others
6 Uttam Maharu Naik 46/2/4 0.88 0.12
7 Charan Sudam Naik 56/1 1.38 0.12
8 Kashiram Maharu Naik 56/3/1 1.42 0.38
9 Prabhu Maharu Naik 56/3/2 1.42 0.22
10 Fakira Suklal Suryavanshi 60 0.78 0.21
11 Ziauddin Nabishaikh 61/1 1.51 0.11
12 Namdev Shankar Gujar 65 0.48 0.18
13 Fakira Suklal Suryavanshi 66 0.69 0.07
14 Shevantabai Gajanan Naik 67/1 1 45 012
and others
Shevantabai Gajanan Naik
15 52/23 Malkheda | Jamner | and others 6772 133 0.26
16 Lavkush Sarichand Naik and 68/1 191 022
others
17 Devidas Pandit Gujar 68/2/1/1 1.00 0.08
18 Ganesh Kisan Patil and 68/2/2 1.49 036
others
19 Namdev Shankar Gujar 68/2/3 1.40 0.26
20 Sanjay Ramdas Bari and 70/1/A 172 007
others
21 Shobha Sanjay Bari 70/1/B 0.81 0.03
22 Kailash Sarichand Naik 71/1/2 1.00 0.32
23 Sandeep Gabru Naik 72/1 1.17 0.20
24 Narayan Dhanu Vanjari 72/3 1.56 0.11
25 Ramesh Babulal Naik 72/4/1 1.15 0.15
26 Anil Baburao Naik 72/4/2 0.81 0.10
27 Satish Mannalal Jain 74/2 3.06 0.29
28 Rajesh Subhash Naik and 7473 0.68 014
others
29 Jagdish Kailash Chavan 74/4/2 0.81 0.11
30 Vijay Shivlal Agarwal 74/5 1.86 0.07
Total 44.70 (Ha.) | 6.76(Ha.)
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17

18

19

20

53/23

Lohari
Budruk

Pachora

1) Muktabai Ananda Koli
2) Rishiraj Ananda Koli

3) Dashrath Sudhakar Koli
4) Ravindra Sudhakar Koli
5) Sanju Ananda Koli

133

0.49

0.05

Hiraman Shankar Koli

134

0.46

0.18

Anjanabai Gajanan Patil

139

0.76

0.26

Sunandabai Tukaram Patil

139

0.77

0.11

Dilip Namdeo Patil

140/1/A

0.65

0.04

Prakash Subhan Patil

140/2

1.67

0.27

Ramrao Zuba Patil

142

1.72

0.03

Prahlad Vithoba Patil

189/1

1.16

0.08

Manik Vithoba Patil

189/2

2.02

0.34

Dhanraj Shravan Patil

190/1

1.50

0.22

Arunabai Dhanraj Patil

190/1

0.31

0.14

Bebabai Dinkar Patil

190/2

0.60

0.15

Madhukar Mahadu Patil

198/1

1.00

0.08

Ashok Namdeo More

199

1.64

0.07

Ashok Namdeo More

200

0.24

0.03

Rajkorbai Sandu Sonawane
Ekuk.Rajkorbai Sandu
Sonawane

201

0.21

0.05

1) Namdeo Malhari

2) Pralhad Daulat A.P.K
Gojrabai Trimbak

3) Trimbak Shivaji Sonwane
4) Supadabai Urrf Subhabai
Laxman Nikam

5) Kasturabai Sona Sonwane
6) Sambhaji Sona Sonwane
7) Shivaji Sona Sonawane
8) Durgabai Rama Nikam

9) Rajaratna Muralidhar
Nikam

10) Vimalbai Sakharam
Sonawane

11) Ishwar Sakharam
Sonawane

12) Ravindra Sakharam
Sonawane

13) Bebabai Shamrao Salve
14) Kavita Ravindra Behre
15) Vanabai Dhana
Sonawane

16) Dashrath Dhana
Sonawane

17) Sharad Dhana Sonawane
18) Gautam Dhana
Sonawane

19) Rekhabai Sudhakar Salve
20) Sarla Ravindra Kadam
21) Supadabai Laxman
Nikumbh

202

0.49

0.09

Ekuk Shantabai Ughadu
Sonawane

203

0.52

0.02

Ramdas Chindha Sonawane

204

0.43

0.17

Pradeep Poona Patil

205/1

1.30

0.05
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1) Dnyaneshwar Baburao
Magar
2) Manoj Baburao Magar
21 3% ShivaJJi Baburao Mfgar 207 1.22 0.16
4) Narmadabai Baburao
Magar
22 Ananda Mahadu Patil 208 0.41 0.06
23 Ambadas Pitambar Patil 214/1 2.46 0.33
. L 214/2/1 1.07
24 Bharat Vitthal Mistari 21422 106 0.49
25 Rajmal Kanhiram Kumawat 215/ A 0.30 0.27
1) Dilip Ananda Magar
26 2) Shivam Dilip Magar 215/B/2 2.18 0.20
3) Gokul Dilip Magar
Total 26.64 (Ha.) | 3.94(Ha.)
1 Shankar. Bhagatsingh 38/2/A 0.76 0.05
Pardeshi
Shenfadu Yadav Pardeshi,
Ishwar Yadav Pardeshi,
Bhuresingh Yadav Pardeshi,
2 Anna Yadav Pardeshi, 39/1 1.39 0.13
Kausabai Nana Pardeshi,
Devkabai Namdev Pardeshi,
Latabai Vilas Patil
Kausabai Nana Pardeshi,
3 Indubai Wasant Patil 3972 1.40 0.25
4 Yashwantrao Baliram Patil 40/1 1.00 0.05
5 Jaywantrao Baliram Patil 40/3 1.00 0.06
6 . Mirabai Ashok Patil 46/A/1 1.80 0.46
7 58/23 | Damburni | Pachora "y Baliram Patil 46/A12 1.49 0.37
8 Sarubai Rama Patil 47 0.72 0.21
9 Vijay Babulal Patil 45 2.66 0.24
10 Julal Bhika Pardeshi 48/1 2.44 0.16
Sunitabai Prakash Pardeshi,
Ganesh Prakash Pardeshi,
1 Kiran Prakash Pardeshi, 48/2/B 1.23 0.30
Suraj Prakash Pardeshi
12 Kailas Sardar Pardeshi 48/2/A 1.22 0.44
13 Mangalsmgh Bharatsingh 49 112 0.02
Pardeshi
Laxman Baddu Vanjari,
14 Ramji Baddu Vanjari 33/1 114 0.14
15 Sarlabai Kailas Pardeshi 54 1.98 0.43
Total 21.35 (Ha.) | 3.31 (Ha.)
Grand 1 97,69 (Ha.) | 14.01 (Ha)

[F.No. G197/GOM/PC-JMNR/Malkheda+2Vlgs/20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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